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Election Department

Notification
The 29th June, 2026
No. B1-03-78/2026-37— WHEREAS, election has been held in pursuance of

notification issued under section 16 of the Representation of People Act, 1951 (43 of
1951) for the purpose of filling the 09 (Nine) seats of members of Bihar Legislative
Council, elected by members of Bihar Legislative Assembly have fallen vacant on
retirement of members due to expiration of their terms of office on 28-06-2026.

Now, therefore, in pursuance of section 74 of the said Act, the names of members
of Bihar Legislative Council elected by the members of Bihar Legislative Assembly are

HHID faifaa v &1 M g <d (IR 38 7) Hatghr af fafy
1. | i oTeR YRR ST UTet 28.06.2032
2. 3RRG AR A S arel (aMRo¥o) 28.06.2032
3. fema Sl e (JARCS) 28.06.2032
4. |y Ry CIGIRESERI I G 28.06.2032
5. Sfo VR Hed T 3 (TS 28.06.2032
6. IRENEIRCG] Sl e (FARCS) 28.06.2032
7. | dien ufed CIGIRECERIRI G 28.06.2032
8. | |l U CIGIRASERIRN G 28.06.2032
9. | Sfo gl BAR RiE S ST el 28.06.2032
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hereby notified:-
Party Affiliati
SI.No. Name of Elected ar y. rhation Date of Retirement
Member (if any)
1. Anil Thakur Bhartiya Janata Party 28.06.2032
2. Ashraf Ansari Lok Janshakti Party (R.V.) 28.06.2032




fagr TTote (sramam), 29519 2026

SI.No. Name of Elected Party.Affiliation Date of Retirement
Member (if any)
3. Nishant Janata Dal (United) 28.06.2032
4. Pawan Singh Bhartiya Janata Party 28.06.2032
5. Dr. Bharati Mehta Janata Dal (United) 28.06.2032
6. Shivarani Devi Janata Dal (United) 28.06.2032
7. Sheela Pandit Bhartiya Janata Party 28.06.2032
8. Sanjay Prakash Bhartiya Janata Party 28.06.2032
9. Dr. Sunil Kumar Singh | Rashtriya Janata Dal 28.06.2032

By order and in the name of the Governor,
Madhav kumar Singh,
Additional Secretary-cum-
Additional Chief Electoral officer, Bihar.
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